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t[GazETTED OFFICERg OFr DELHI TELE-
PHONE DISTRICT WHO ARE WORKING AT
THE SAME PLACE FOR OVER TMREE YEARS

52. SHrt NAWAB SINGH CHAU-
HAN: Will the Minister of TRANsS-
PORT AND COMMUNICATIONS be pleas-
ed to state:

(a) the number of Gazetted Officers
in Delhi Telephone District at pre-
sent who have been working at the
same place for g period of more than
three years; ‘

(b) the reasons for not transfering
them according to the rules; and

(c) the time by when such Offi-
cers will be trans‘erred to other
places?] (
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+[Texe DEPUTY MINISTER Imx THR
MINISTRY or TRANSPORT anp
COMMUNICATIONS (SERI B.
BragAvatr): (a) 81 (Thirty one).

{by The rules do not p-escribe
transfer after three years stay at a
station.

(¢) Does not arise.]
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+[PuBnic CaLr OFFicCEs 1IN DEeLHT

53. Suri NAWAB SINGH CHAU-
HAN: Will the Minister of Trins-
POoRT AND COMMUNICATIONS be pleas-
ed to state:

(a) the number of Public Call
Offices working at present under the
Delh: Telephone District;

(b) the amount received from these
ofices during the first half of the
year 1962; and

+{ ] English translation.
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